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HOUSE OF THE PEOPLE 

Tuesday, 23rd March, 19S4

The Hoiue met at Two of the Clock.

[M r. S peaker in  the Chair]

WRITTEN AiraWERS TO QUESTIONS 

Export of H idbs and Skins

*1216. Shrl Balutdur Sineh: Will
the Minister of Food Mid A*rica)tore
be pleased to state:

(a) whether any steps have been
taken to stop the export of adul
terated hides and skins by the ex
porters; and

(b) if so, wnat are the steps con
templated?

The Minister of Food and Asrrieul- 
ture (Shrl Kidwai): (a) Yes.

(b) It is proposed to enforce the
schemes prepared under the pro
pulsions of the Agricultural Produce
(Grading & Marking) Act. 1937, for
the compulsory grading of the Goat
Skins and the East India Tanned Lea
ther, ibefore export.
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The Minister (ttri V. V.

Giri): The All-India Insurance Em
ployees’' Association has pp^resented
to Government that there should be
a general adjudication in the insurance
industry. The matter is under exami
nation.

Perambur Coach Factory

•1218. Shrl Dabhi: Will the Minis
ter of BfUwajfl be pleased to stato:

(a) when the Integral Coach- 
building Factory at Perambur is
likely to start functioning;

(b) the total estimated cost of the
Factory; and

(c) the number of coaches the
Factory is expected to turn out every
year?

The Dê Mity Minister of Railways and 
transport (Shri Alagesan); (a) In 1995

(b) Rs. 7 47 crores.
(c) 350 B.G. Bogie Coaches when in

full production.

BRmOE OVER P NAR

•1219. Shri Muniswamy: WiU the
Minister of Transport be pleased to
wtate:

(a) whether it is a fact that the
(.•onstruction of a bridge over the
river Pennar near Villupuram in
Madras State, has been included in
the National Highways Scheme; and

(b) the policy regarding construc
tion of highrlevel bridges under the
National Highways Scheme?

The Deputy Minister of Railways 
and Transport (Shrt Alagesan): (a)
The question is under consideration.




